AaeueT g&ar wod0-40

20 3TTOSIIoT 1941 (2M0)
(0 gedT1 1328) yeHl, gyarR, 11 @@=z 2019

fafer fawmr

sAfag=
11 fegw=it 2019
To Tdlouilo—01—18 /2019—8826 /ol |—fieR faur dsa grr gomuiRa  fefaRad
afefem, RrawR Aemfed wroaurel fRFfie 7 fReawaR 2019 &7 /AT € g €, 9O R Hd—RIROT o
o & ford yamia s Sar ¥

faeR—=TSauTa @ e 9,
e feenx «if¥®,
WMBR & Gfad|



2 fagR ot (srryRor), 11 fwsaw 2019

[feerR arferf=r=m 18, 2019]
fer faf@m (der-4) sfafEs, 2019

fer g *1 g B ¥ ¥ wihug O @ MR 31 9™ 2020 w1 9ET
BN a g & SR Hardi & fAu Qe oiR [AErT uiftegd ww & fom ettt

ARG TOREY & gORd 99 ¥ R g Qe dsd g Relifaa w9 W oTe
affafafa & -

1. dftrm W, R ok urew |-
(1) zZe ofafem fer fafEm (Fer-4) sifafee, 2019 %er s oadm |
(2) =@ TR el R T W O2Rm |
(3) I& 01 o™i 2019 & 9@ ¥ Ugd oFl |
2. 2019-20 a9 & f@ ferR w9 = I By ¥ ¥ g 12457,61,90,000
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FTIEE
(aRmE 2 SR 3 TJ)
T/ . ) Ifere RET (WAt #
Har | |t AT ar o ( )
Ial_'d" RfrT ot SR faum #ea 5GP Hferd o
|eEn g1 Ry Q0 age | AR W wiRRa
1 2 3 4 5 6
RIS 2,69,00,89,000 0 2,69,00,89,000
01 Py fawmT :
goft 1,26,91,12,000 0 1,26,91,12,000
o ay T mee e RS RS 84,81,95,000 0 84,81,95,000
T gt 0 0 0
RIS 32,92,19,000 0 32,92,19,000
03 o feAtor famT _
goft 3,02,72,47,000 0 3,02,72,47,000
RS RS 4,54,58,000 0 4,54,58,000
04 AfEHed afuaes faar .
goil 0 0 0
RIS 0 70,93,000 70,93,000
05 AT e :
goil 0 0 0
XTI 0 0 0
06 | Frafa frsmr _
ksl 0 0 0




fIgR TTo7e (SrTyRoT), 11 fweaw 2019 3
ST
(aRmE 2 SR 3 TJ)
AT/ . . I IRET (wuat )
A Jar & e AT @ RToTeq
e &R 2T MY ageE | AR w) wiRa
1 2 3 4 5 6
RUSES| 19,00,000 0 19,00,000
07 R T :
goil 0 0 0
: ~ NISECH 0 0 0
EeNl
08 | por SR O .
T goft 0 0 0
RUSES| 37,27,10,000 0 37,27,10,000
09 LECA EGIC N :
goil 1,000 0 1,000
RUSES| 12,00,000 0 12,00,000
10 Sott T .
gail 0 0 0
e RUSES| 2,58,45,000 0 2,58,45,000
11 by by
RUSES| 1,05,55,000 0 1,05,55,000
12 [EEMREEIN .
gail 0 0 0
RUSES| 0 3,26,12,84,000 3,26,12,84,000
13 ga A :
gail 0 0 0
. NG 0 0 0
14 SROT STETERET :
goft 0 4,31,60,07,000 4,31,60,07,000
ST 0 0 0
15 Y= .
gail 0 0 0
NG| 3,50,90,00,000 0 3,50,90,00,000
16 qEEel IeT [T .
goil 0 0 0
NG| 51,41,000 0 51,41,000
17 FIOC-HT AT .
gail 0 0 0
N e — 89,00,000 0 89,00,000
18
farT goh 0 0 0
, NG| 4,09,71,03,000 0 4,09,71,03,000
19 TEETel, 99 Ud Soary _
aReret s kSl 1,98,66,000 0 1,98,66,000
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|/ . , e RET (WAl #)
A Jar | e AT A RUSES]
e &R 2T MY ageE | AR w) wiRa
1 2 3 4 5 6
XTI 9,70,31,30,000 9,70,31,30,000
20 e fase :
golt 1,64,56,34,000 1,64,56,34,000
RIS 15,17,62,67,000 15,17,62,67,000
21 farem feramT .
gl 92,42,04,000 92,42,04,000
XTI 4,68,34,60,000 4,68,34,60,000
22 Te faenT .
guit 18,20,30,000 18,20,30,000
XTSI 3,55,40,000 3,55,40,000
23 SERT fasmT .
gail 0 0
RIS 0 0
24 el Tl SEY  faem :
gail 0 0
RIS 15,00,00,000 15,00,00,000
25 FEAT ArefeEsl e :
golt 35,84,50,000 35,84,50,000
RIS 35,37,47,000 35,37,47,000
26 EEECEICSICEIN] .
goil 0 0
RIS 3,25,00,000 3,25,00,000
27 fafer fawm :
goil 0 0
NSEE) 0 0
28 E= i S :
goil 0 0
NS 0 0
29 e ud gdd fqer .
goil 0 0
NSES] 33,25,00,000 33,25,00,000
30 AT BT faamT :
golt 10,00,00,000 10,00,00,000
RIS 9,50,000 9,50,000
31 SECEEEIEIER I :
gail 0 0
NSES] 10,85,00,000 10,85,00,000
32 [EEIEERES] :
gof 0 0
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ST
(aRmE 2 SR 3 TJ)
AT/ . . I IRET (wuat )
A Jar & e AT @ RToTeq
Nzl g~ R Mg argem | A W wiRa
1 2 3 4 5 6
NG| 25,42,65,000 45,00,000 25,87,65,000
33 e g T :
goil 0 0 0
NISECH 0 7,24,00,000 7,24,00,000
34 feer A6 e STEn :
gail 0 0 0
NG| 5,38,43,000 0 5,38,43,000
35 AT Td o et .
goil 0 0 0
. e RTSTeq 0 0 0
3
st ot 0 0 0
ST 0 0 0
37 rHieT B faHET :
gail 0 0 0
S ST 28,44,10,000 0 28,44,10,000
38 . ’
IRECEIEEINE goh 0 0 0
ToTq 19,17,97,01,000 0 19,17,97,01,000
39 e ueEE  faee .
goil 0 0 0
~ ST 25,35,45,000 0 25,35,45,000
40 | T qH g _
| goft 0 0 0
NG 4,50,00,00,000 0 4,50,00,00,000
41 ECIECIMIERIN .
goil 0 0 0
ST 6,47,25,37,000 0 6,47,25,37,000
42 T feehred faerT .
goil 0 0 0
NIGECH 53,20,52,000 0 53,20,52,000
43 s wd rafernt e :
goft 23,50,00,000 0 23,50,00,000
ergiEa S wd NISECH 28,94,40,000 0 28,94,40,000
44 ECIESESESIIRECIEIN )
FreT ksl 0 0 0
ST 49,00,000 0 49,00,000
45 T AN &R :
goil 0 0 0
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(aRmE 2 SR 3 TJ)
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A Jar & e AT @ RToTeq
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NG| 0 0 0
46 ERES RGN .
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47 qiees  faum .
gail 0 0 0
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farT goft 1,00,00,00,000 0 1,00,00,00,000
NG| 34,22,00,000 0 34,22,00,000
49 ESECEICEERI] .
goft 5,00,00,00,000 0 5,00,00,00,000
NG| 62,00,000 0 62,00,000
50 SEEESEGEICEICE ) :
it 8,01,00,00,000 0 8,01,00,00,000
NG| 11,33,40,55,000 0 11,33,40,55,000
51 AT e AT .
goft 29,76,52,000 0 29,76,52,000
AmT ST 94,84,57,10,000 3,34,52,77,000 98,19,09,87,000
AFT goh 22,06,91,96,000 4,31,60,07,000 26,38,52,03,000
qERAR 1,16,91,49,06,000 7,66,12,84,000 1,24,57,61,90,000
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[Bihar Act 18, 2019]
THE BIHAR APPROPRIATION (No.-4) ACT, 2019
AN
ACT

TO AUTHORISE PAYMENT AND APPROPRIATION OF CERTAIN AMOUNT FROM
AND OUT OF THE CONSOLIDATED FUND OF THE STATE OF BIHAR FOR THE SERVICES
DURING THE YEAR ENDING THE THIRTYFIRST DAY OF MARCH, 2020.

Be it enacted by the Legislature of the State of Bihar in the seventieth year of Republic of
India as follows:-

1. Short title, extent and commencement .-

(1)  This Act may be called the Bihar Appropriation (No-4) Act, 2019.
(2) It shall extend to the whole of the state of Bihar.
(3) It shall come intoforce with effect from 1st April 2019.

2. Withdrawal of total Rs.- 12457,61,90,000 (Rs. Twelve thousand four hundred fifty
seven crore sixty one lac and ninety thousand), out of the Consolidated Fund of the State of Bihar
for the year 2019-20.—Total Rs.- 12457,61,90,000 (Rs. Twelve thousand four hundred fifty seven
crore sixty one lac and ninety thousand), which will not be more than the amount mentioned in
column 6 of the schedule of this Act may be withdrawn from The Consolidated Fund of The State of
Bihar to meet various expenses to be incurred related to the payment during the year commencing
from 01 April, 2019 in relation to the services mentioned in column 2 of the Schedule of this Act.

3. Appropriation.— The amount authorized for withdrawal from and out of the

Consolidated Fund of the State of Bihar under this Act will be for the purposes and services
mentioned in the Schedule concerned related to the year commencing from first day of April,2019
and will be appropriated in respect of them.

Schedule
(See Sections 2 and 3)
Sums not exceeding (In Rupees)
Grant/ Services and purposes
Appropriation to which the Rg"e_"”f Grant made Charged on the
number appropriation relates apita by the Bihar Consolidated Total
Legislature Fund of the State
1 2 3 4 5 6
Revenue 2,69,00,89,000 0 2,69,00,89,000
01 Agriculture Department .
Capital 1,26,91,12,000 0 1,26,91,12,000
Revenue
0 Animal and Fisheries 84,81,95,000 0 84,81,95,000
Resource Department Capital 0 0 0
Revenue
03 Building Construction 32,92,19,000 0 32,92,19,000
Department Capital 3,02,72,47,000 0 3,02,72,47,000
Revenue
04 Cabinet Secretariat 4,54,58,000 0 4,54,58,000
Department Capital 0 0 0
Revenue
05 Secretariat of the v 70,93,000 70,93,000
Governor Capital 0 0 0
Revenue 0 0 0
06 Election Department
Capital 0 0 0
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Schedule
(See Sections 2 and 3)
Sums not exceeding (In Rupees)
Grant/ Services and purposes
Appropriation to which the Reve.nue Grant made Charged on the
number appropriation relates Capital by the Bihar Consolidated Total
Legislature Fund of the State
1 2 3 4 5 6
Revenue 19,00,000 0 19,00,000
07 Vigilance Department
Capital 0 0 0
Revenue
08 Art, Culture and Youth 0 0 0
Department Capital 0 0 0
Revenue 37,27,10,000 0 37,27,10,000
09 Co-operative Department .
Capital 1,000 0 1,000
Revenue 12,00,000 0 12,00,000
10 Energy Department .
Capital 0 0 0
Revenue
11 BC and MBC Welfare 2,58,45,000 0 2,58,45,000
Department Capital 0 0 0
Revenue 1,05,55,000 0 1,05,55,000
12 Finance Department -
Capital 0 0 0
Revenue 0 3,26,12,84,000 3,26,12,84,000
13 Interest Payment :
Capital 0 0 0
Revenue 0 0 0
14 Repayment of Loans
Capital 0 4,31,60,07,000 4,31,60,07,000
Revenue 0 0 0
15 Pension
Capital 0 0 0
Revenue
6 Panchayati Raj 3,50,90,00,000 0 3,50,90,00,000
Department Capital 0 0 0
, Revenue 51,41,000 0 51,41,000
17 Commercial Tax
Department Capital 0 0 0
Revenue
13 Food and Consumer 89,00,000 0 89,00,000
Protection Department Capital 0 0
Revenue 4,09,71,03,000 0 4,09,71,03,000
19 Environment , Forest and Canial
. apita
Climate Change P 1,98,66,000 0 1,98,66,000
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Schedule
(See Sections 2 and 3)
Sums not exceeding (In Rupees)
Grant/ Services and purposes
Appropriation to which the Reve.nule Grant m.ade Charged. on the
number appropriation relates Capita by the Bihar Consolidated Total
Legislature Fund of the State
1 2 3 4 5 6
Revenue 9,70,31,30,000 0 9,70,31,30,000
20 Health Department :
Capital 1,64,56,34,000 0 1,64,56,34,000
Revenue 15,17,62,67,000 0 15,17,62,67,000
21 Education Department :
Capital 92,42,04,000 0 92,42,04,000
Revenue 4,68,34,60,000 0 4,68,34,60,000
22 Home Department -
Capital 18,20,30,000 0 18,20,30,000
Revenue 3,55,40,000 0 3,55,40,000
23 Industries Department :
Capital 0 0 0
) ) Revenue 0 0 0
24 Information and Public
Relation Department Capital 0 0 0
75 Information Technology Revenue 15,00,00,000 0 15,00,00,000
Department Capital 35,84,50,000 0 35,84,50,000
Revenue
2% Labour Resource 35,37,47,000 0 35,87,47,000
Department Capital 0 0 0
Revenue 3,25,00,000 0 3,25,00,000
27 Law Department :
Capital 0 0 0
Revenue 0 0 0
28 High Court of Bihar .
Capital 0 0 0
. Revenue 0 0 0
29 Mines and Geology
Department Capital 0 0 0
R
30 Minorities Welfare evente 33,25,00,000 0 33,25,00,000
Department Capital 10,00,00,000 0 10,00,00,000
Revenue
31 Parliamentary Affairs 9,50,000 0 950,000
Department Capital 0 0 0
Revenue 10,85,00,000 0 10,85,00,000
32 Legislature )
Capital 0 0 0
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Schedule
(See Sections 2 and 3)
Sums not exceeding (In Rupees)
Grant/ Services and purposes
Appropriation to which the Reve.nule Grant m.ade Charged. on the
number appropriation relates Capita by the Bihar Consolidated Total
Legislature Fund of the State
1 2 3 4 S 6
. . Revenue 25,42,65,000 45,00,000 25,87,65,000
33 General Administration
Department Capital 0 0 0
R
» Bihar Public Service evenue 0 7,24,00,000 7,24,00,000
Commission Capital 0 0 0
2 Planning and Revenue 5,38,43,000 0 5,38,43,000
Development Department Capital 0 0 0
) Revenue 0 0 0
36 Public Health
Engineering Department Capital 0 0 0
Revenue 0 0 0
37 Rural Works Department
Capital 0 0 0
R
38 Prohibition, Excise and evenue 28,44,10,000 0 28,44,10,000
Registration Department Capital 0 0 0
3 Disaster Management Revenue 19,17,97,01,000 0 19,17,97,01,000
Department Capital 0 0 0
2 Revenue and Land Revenue 25,35,45,000 0 25,35,45,000
Reforms Department Capital 0 0 0
il Road Construction Revenue 4,50,00,00,000 0 4,50,00,00,000
Department Capital 0 0 0
” Rural Development Revenue 6,47,25,37,000 0 6,47,25,37,000
Department Capital 0 0 0
. R
43 Science and Technology evenue 53,20,52,000 0 23,20,52,000
Department Capital 23,50,00,000 0 23,50,00,000
R
“ SC & ST Welfare evenue 28,94,40,000 0 28,94,40,000
Department Capital 0 0 0
. Revenue 49,00,000 0 49,00,000
45 Sugar Industries
Department Capital 0 0 0
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Schedule
(See Sections 2 and 3)
Sums not exceeding (In Rupees)
Grant/ Services and purposes
Appropriation to which the Reve.nue Grant made Charged on the
number appropriation relates Capital by the Bihar Consolidated Total
Legislature Fund of the State
1 2 3 4 5 6
Revenue 0 0 0
46 Tourism Department
Capital 0 0 0
Revenue 10,00,00,000 0 10,00,00,000
47 Transport Department
Capital 0 0 0
Urban Development and Revenue 8,71,66,53,000 0 8,71,66,53,000
48 ;
Housing Department Capital 1,00,00,00,000 0 1,00,00,00,000
Revenue 34,22,00,000 0 34,22,00,000
49 Water Resources
Department Capital 5,00,00,00,000 0 5,00,00,00,000
Minor Water Resource Revenue 62,00,000 0 62,00,000
50
Department Capital 8,01,00,00,000 0 8,01,00,00,000
Social Welfare Revenue 11,33,40,55,000 0 11,33,40,55,000
51
Department Capital 29,76,52,000 0 29,76,52,000
Total Revenue 94,84,57,10,000 3,34,52,77,000 98,19,09,87,000
Total Capital 22,06,91,96,000 4,31,60,07,000 26,38,52,03,000
Grand Total 1,16,91,49,06,000 7,66,12,84,000 1,24,57,61,90,000
By Order of the Governor of Bihar,
Madan Kishore Kaushik,
Secretary to the Government.
Jrefterss, AfAarTerd Jeome,
fagR, a1 aR1 yaifera va gfsal
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